j 1 TEM NO. 9 COURT NO. 3 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A- NO7 INCVIL APPEAL NO. 782 OF 2006

STATE OF U.P. & ANR Appel | ant (s)

VERSUS

MUKUND LAL S| NGH Respondent ( s)

(For directions)

Date: 04/12/2006 This matter was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL

HON BLE MR, JUSTI CE P. P. NAOLEKAR

For Appellant(s) M. Rakesh U tanthandra Upadhyay, Adv.

For Applicant/ M. Prashant Bhushan, Sr. Adv.
Respondent ( s) Dr. Vinod Tewari, Adv.
M . Pankaj Kumar Singh, Adv.

M. CGoodwi || | ndeevar, Adv.

For Respondent(s) M. Garvesh Kabra, Adv.

M. Vishwa Pal Singh, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Let the interlocutory application be considered at the

tinme of hearing the nmain appeal.

[ Al ka Dudeja ] [ Om Prakash ]

Court Master Court Master



